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found them satisfactory. B ut I am 
hoping th a t a solution will be found 
by which no graduate of any Indian 
U niversity will be thrown adrift on 
the streets.

Shri Harish Chandra M athur: The
first part of my question has not been 
answered. May I know w hether the 
M inister is aware that there are certain 
medical colleges which do not fulfil 
even the minimum standards, and if 
so, w hat those colleges are?

Shri K arm arkar: I should like to
have notice. With regard to such 
colleges as do not have this particular 
standard, I should rather like to 
encourage them to have that standard 
than depress them and ask them to 
close down because they have not the 
standards, on account of the shortage 
of medical personnel.

Electrification Scheme on South
eastern Railway

+
pShri U. L. P&til:

*SMS. J  Shri Vajpayee:
^S hri Hem Bara a:

Will the Minister of Railways be 
pleased to state:

(a) w hether it is a fact that the 
Governments of West Bengal and 
U ttar Pradesh have declined to sup
ply power necessary for the railway 
electrification programme for the 
South-eastern coal and iron region;

(b) w hether there had been any 
understanding earlier in this regard; 
and

(c) the steps proposed to be taken 
by Government to meet the situa
tion?

The Deputy Minister of Railways 
(Shri Shahnawaz K han): (a) and (b). 
Necessary power for electrification of 
Asansol-Sini-Tatanagar-Rourkela and 
Rajkharswan-Barajam da sections 
covering South Eastern Railway’s 
Coal and Iron region would be avail
able from D.V.C. and Hirakud Grid. 
No difficulties are envisaged a t present 
regarding power requirem ents for 
these sections.
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(c) Does not arise.

Shrimati Renu C hakravartty: May
I know whether it is a fact that the 
D.V.C. is supplying only one line o f  
electrification? Is it also a fact tha t 
the railways have requested for the. 
setting up of another substitution- 
station also? Has any allocation been 
made in the Second Five Year P lan 
for that?

Mr. Deputy-Speaker: Three ques
tions cannot be condensed and asked, 
in this way.

Shri Shahnawaz Khan: I would lik e  
to say only this much a t this stage, 
that our requirements have been m ade 
known to the Planning Commission. 
In the beginning, when we carried out 
the prelim inary discussions with the  
Ministry of Irrigation and Power an d  
other Ministries concerned, we w ere 
assured that sufficient power would 
be made available. Recently, some- 
doubts have been expressed. We are 
taking the m atter to the Planning. 
Commission. We hope that every
thing will be settled amicably.

Shri Panigrahi: May I know w hat 
will be the total requirements for 
electrification of railways in the south
eastern region, and the amount o f  
electricity the railways expect to get 
from Hirakud and D.V.C.?

Shri Shahnawaz Khan: I would not 
be able to give the total requirements 
for the South-Eastern Railway offhand. 
But giving the overall picture, I can 
say that during the Second Plan period: 
we hope to electrify 1062 route miles, 
and the total requirement of electri
city that is worked out by us is 177 
million watts.

Shri Panigrahi: The hon. Minister
has said that they are getting electri
city from Hirakud. What is the quan
tity  of electricity they are getting 
from Hirakud?

Mr. Deputy-Speaker: That is no t
known at present.

Shri Shahnawaz Khan: The m atte r 
is still under discussion and nothing 
final has been decided. Perhaps m y



t»on. colleague, the M inister of Irriga
tion  and Power, may be able to throw 
m ore light on it.

Mr. Deputy-Speaker: Not at present.

Shrim ati Renu C hakravartty: May
I know by when the decision of the 
P lanning Commission w ill be avail
able?

Mr. Deputy-Speaker: That would be 
fo r a different M inistry to answer.

Shri Shahnawaz Khan: This ques
tion, as the whole country realises, is 
•of vital importance to the country, and 
i t  is being tackled w ith all expedition.

Shri M ahanty: May I know from
-what stage of the H irakud project the 
-supply of electricity w ill be available? 
In  view of the fact tha t the second 
-stage is yet to come up, may we know 
-when they will be able to get the 
•electricity for railw ay electrification?

Shri Shahnawaz Khan: The electri
city from H irakud would be required 
-for section Asansol-Sini-Tatanagar- 
Rourkala. It is programmed to be 
•there by the beginning of December 
1959.

Shri Panigrahi: If the M inister is
■not in a position to let us know the 
am ount of electricity th a t w ill be 
available  from Hirakud, could we know 
the amount of electricity that they are 
sgoing to get from D.V.C.? Could we 
also know w hether the amount of 
electricity from D.V.C. would be added 
to by having a separate therm al plant, 
and if so, to w hat extent they will 
.get electricity from that also?

Shri Shahnawaz Khan: That is
-quite right. As I said in the begin
ning, certain doubts have been expres
sed recently as to w hether D.V.C. 
w ould be able to meet in full the 
requirem ents of the railways. It has 
been decided to put up a generating 
set at Dugda w ith a generating capa
city  of 125,000 kw.

Shri M ahanty: The fact is that all 
the electricity produced from the first 
.phase of the H irakud project has 
•already been booked fo r a num ber of
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projects. But the hon. M inister says 
tha t he w ill get it by  the end of 
December, 1959 . . . .

Mr. Deputy-Speaker: Shall we
enter into an argum ent over it?

Shri M ahanty:.I w ill ask a straight 
question. May I know w hether the 
second phase of the H irakud project 
is going to be completed by Decem
ber, 1959 from which he hopes to 
derive electricity? It is m ere kidding.

Shri Shahnawaz Khan: This ques
tion regarding H irakud might better 
be addressed to my hon. colleague, the 
M inister of Irrigation and Power.

Train Collision near Adonl Railway 
Station
+

{
Shri Tangamani:
Shri S. M. Banerjee:

Shri Vajpayee:

Will the M inister of Railways be 
pleased to  state:

(a) w hether it is a fact that Mad- 
ras-Bombay Janata  Express collided 
w ith detached wagons near Adoni on 
the Southern Railway on the 15th 
April, 1958;

(b) how many persons were in ju r
ed;

(c) the extent of damage caused 
to Railway property; and

(d) w hether any enquiry has been 
ordered into this accident?

The Deputy Minister of Railways 
(Shri Shahnawaz K han): (a) Yes.

(b) 41 persons received m inor 
injuries.

(c) Rs. 1,094. Only the Rolling 
Stock sustained deunage.

(d) Yes.

Shri Tangamani: Ever since starred 
question No. 333 was answered on 20th 
February, 1958 dealing w ith three 
m ajor accidents, namely, Igatpuri on 
23rd November, 1957, Ambala on 1st
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January, 1958 and Orissa on 23rd 
January , 1958, we find that the type 
of accidents now occurring is collision 
betw een two trains. May I know whe
ther Government have ascertained the 
reasons for these recurring collisions?

Shri Shahnawaz Khan: Every acci
den t is gone into very thoroughly and 
Teasons are analysed and suitable steps 
taken. It is very difficult to compare 
one with the other.

Mr. Deputy-Speaker: The hon.
Member’s presumption is that there is 
now a different set of cases of acci
dents.

Sbri Tangamani: That is my point.

Mr. Deputy-Speaker: There ought to 
be no presumption.

Shri Tangamani: I will ask a straight 
question. Apart from the collision 
which took place in Tanjore and which 
was avoided in Delux, and this colli
sion, how many collisions have taken 
place since 20th February, 1958?

Start Shahnawaz Khan: I require
separate notice.

Start 8. M. Bauerjee: What positive 
steps have been taken to avoid this 
sort of accidents, because previously 
the hon. Minister said that certain 
recommendations of various Com
mittees and Commissions were accept
ed? May I know what are those 
recommendations and w hether they 
have been implemented now?

Mr. Deputy-Speaker: That is a very 
wide question.

Shri S. M. Banerjee: Human life is 
in danger by these recurring accidents.

Mr. Deputy-Speaker: That may be
so.

Shri Tangamani: In reply to part
<d), the hon. Minister has stated that 
an  inquiry has been ordered. May I 
know w hether the report has been 
received, and if so, w hat are the 
findings?

Shri Shahnawaz Khan: An inquiry 
w as held by senior scale officers from

16th to 18th April. The report has 
not yet been finalised.

Experts from Finland

*2005. Shri Hem Raj: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Finnish Experts 
under the Finnish Agreement of 
1957 surveyed the areas of River 
Beas and the coniferous forests of 
the surrounding areas;

(b) if so, what are the conclusions 
of their survey; and

(c) whether a copy of the same 
will be laid on the Table?

The Minister ot Co-operation (Dr. 
P. S. Destamukh): (a) Yes, Sir.

(b) The report of their survey has 
not yet been drawn up and the con
clusions are not yet available.

(c) Does not arise.
Shri Hem Raj: May I know how 

many Finnish experts are working 
here?

Dr, P. S. Desbmnkb: Two. They 
are working since October, 1957.

Shri Hem Raj: When did they begin 
their work and how long will they 
continue?

Dr. P. S. Destamukh: The original 
proposal was that they should investi
gate for about 6 months, but this 
period has now been extended to 10 
months. They began their work in 
October, 1957. '
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Dr. P. S. Deshmukh: I require notice.
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Caneer

*2007. Dr. Samantstnhar: Will the 
Minister of Health be pleased to state;

(a) the number of cobalt therapy 
units received from the Government 
of Canada;

(b) the amount spent on these units;

(c) where these units have been 
established; and

(d) the advantages of these units 
over conventional X -ray therapy in 
treating the cancer patients?

The Minister of H ealth (Shri 
K arm arkar): (a) No cobalt therapy
unit has yet been received.

(b) and (c). Do not arise.

(d) The advantages of these units 
over conventional X-itey therapy 
machines are that they can be used 
almost continuously for 24 hours 
whereas X-ray machines can only be 
used interm ittently as otherwise the 
tube is likely to be overheated and 
may fuse.

I should like to add further that as 
a result of discussions in January, 1957, 
a formal request for the supply of 
5 cobalt therapy units under the 
Colombo Plan was sent to the Colombo 
Plan authorities in Canada. I under
stand that as part of the capital aid 
programme during 1958-59, an allot
ment of $120,000 has been made, which 
would be equal to 3 units.

Shri Supakar: When this new
therapy is introduced, where will it 
be introduced?

Shri K arm arkar: I think in Madras, 
one cobalt unit is there.

Shri C. R. Pattabhi Raman: In view 
of the widespread incidence of cancer 
in rural areas, do Government pro
pose to havi» mobile cobalt therapy 
units?

Shri K arm arkar: A mobile unit and 
cobalt therapy unit together are two 
absolutely impossible things.

Rajasthan Canal

*8008. Shri Damani: Will the Minis
ter of Irrigation and Power be pleased
to state:

(a) w hether it is a  fact tha t the 
workmen of Rajasthan Canal are fac
ing w ater problem; and

(b) if so, the steps being taken ia  
the matter?

The Deputy Minister of Irrigation 
and Power (Shri H athi): (a) and (b). 
Information is being collected and 
will be laid on the Table of the Lok 
Sabha.

Shri Damani: May I know w hether 
Government expected such a kind of 
w ater scarcity; and, if so, w hat p re
vious arrangements were made to 
overcome this difficulty?

Shri Hathi: The Government did
expect this difficulty because the area 
through which the canal is passing 
is desert area. A meeting was con
vened on the 7th and 8th April, of 
the two Chief Engineers from Rajas
than and Punjab and the seriousness 
of the problem of w ater supply during 
construction was considered. It was 
agreed that the problem needs to be 
solved satisfactorily before any work 
could be started. The Chief Engineers 
have worked out the requirem ents 
also at so many cusecs per mile, where- 
from this w ater could be made avail
able and the sources. They are re 
quired to lay down a complete scheme 
for w ater supply in this area.

Shri Harish Chandra M athur; May I 
know at how many places work has 
been started and what is the number 
of labour employed?

Shri Hathi: As I said, that informa
tion is being collected. But, so far as 
my information goes, it is only the 
survey and alignment. The informa
tion about the actual number of 
labour employed is not in my posses
sion now.

Casualty in the Irw in Hospital
*2009. Shri Harish Chandra M athur:

Will the Minister of H ealth be 
pleased to refer to the reply given to



S tarred  QuMtion No. 88 on the 12th 
February, 1958, regarding death of a 
girl in Irw in Hospital, New Delhi and 
state:

(a) w hether the report of investi
gation has since been received;

(b) w hether any departmental en
quiry has been made; and

(c) if so, to what effect?

The Minister a t  ; H ealth (Shri 
K arm arkar): (a) No. The case has 
been investigated by the Delhi Police 
and necessary action is being taken 
by them.

(b) No.

(c) Does not arise.

Shri Harish Chandra Mathur: May 
I know what are the terms and con
ditions of the honorary surgeons who 
are employed in this hospital work, 
and w hether Government is having 
inspections to see that the terms and. 
conditions are satisfactory and that 
they are efficient and careful in their 
work?

Shri Karm arkar; I have not got the 
term s and conditions with me now. 
But, I presume the services are to be 
honorary and they are to serve there. 
Naturally, it is expected of every 
doctor to be a& careful as possible in 
his work. It is not part of the terms 
and conditions.

Shri Harish Chandra Mathur: May
I know if the hon. Minister is aware 
tha t there is a general complaint of 
negligence and indifference to the 
patients and this case is only a symbol 
and a sort of climax of tha t general 
complaint? If it is so, what steps 
are Government taking to see that 
the administration is efficient?

Shri K arm arkar: As I said earlier 
in answer to another question, there 
are  no honorary surgeons in hospitals 
under our direct supervision and 
management. Regarding other hos
pitals in the States and Administra
tions, tfce States and Administrations 
take  all the care possible in such
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matters. If any complaint is brought 
to my notice, I shall forward I t

Shri Nanjappa: May I know what 
was the operation done and how many 
assistants assisted the Surgeon during 
the operation?

Shri K arm arkar: The operation, I 
understand, was an abdominal opera
tion. Regarding the number of assist
ants, I should like to have notice.

Shri Goray: Is it not true that the 
doctor concerned was a famous 
surgeon in Goa?

Shri K arm arkar; That is our infor
mation.

Rates for Post Parcels
+

*2nia rS h r i Rameshwar Tantia: 
B,\ S h r i  Bhogji Bhai:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether Government have re 
ceived any representation that high 
rate for post parcels is affecting 
India’s exports of sports j?oods; and

(b) if so, what steps have been 
taken to allow postal concession to the 
sport1; industry to meet competition 
from other countries in export to fo r
eign countries?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) Certain rep
resentations have been received that 
due to the present high rates of 
postage on Foreign parcels as com
pared to the Pakistan rates, exporters 
of sports goods jn India have been 
placed at a disadvantage.

(b) There is no provision for fixing 
reduced postage rates for sports goods 
as compared to other goods, but the 
possibility of the reduction of the 
foreign parcel postage rates for cer
tain countries is being examined.

Shri Rameshwar Tantia: The hon.
Minister said that the fact that the 
Pakistan rate is reduced is affecting 
the sports goods export trade. So
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m ay I ask w hether it is under con
sideration to reduce these rates ac
cording to Pakistan rates?

Shri Raj B ahadur: I can only illus
tra te  the point by mentioning facts 
and figures. Up to 3 lbs. th e  total 
ra te  is Rs. 4 80nP and the amount 
th a t we have to pay to the foreign 
adm inistration is Rs. 3'30 n P  and the 
amount tha t comes to India is only 
Rs. 150 nP. The inland postal ra te  
on the same weight is also the 
same. In the ease of Pakistan, they 
happen to pay much more to the 
foreign countries as their share than  
they realise from the particular 
parcel or item itself.

«
V. P. Postal Service from India to 

Burma

’M il /  Shri U L Patll:* \  Shri Vajpayee:

Will the Minister of T ransport and 
Communications be pleased to state:

(a) w hether V.P. postal service from 
India to Burma has been suspended 
with effect from 1st April, 1958;

(b) w hether this has been done at 
the  instance of the Postal Adminis
tration  of Burma;

(c) if so, the reasons given by the 
Burmese authorities for their demand; 
and

(d) when is the service likely to be 
resumed?

The Minister of State in the Minis
try  of Transport and Communications 
(Shri Raj Bahadur): (a) Yes

(b) Yes.
(c) Nil.
(d) Not possible to say.

Shri C. L. Patil: Is it the first inst
ance of its kind?

Shri Raj Bahadtar: No. It depends 
upon our relations in  th is respect w ith 
the  Burm a Government, which a re  
based on a b ilateral agreem ent which 
they w ere entitled to  do. I th ink it 
is ao t the  first instance o f its kind.
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Shri Ram anathan Chetttar: May X 
know w hether our postal rates are  
higher than in  Burma?

Shri Raj Bahadur: For th a t I require 
separate notice because the original 
question pertains to something differ
ent.

Export of Sugar

*aai2 S D r' Ram Subhag Singh:
‘ \  Shri Vajpayee:

Will the Minister of Food and A gri
culture be pleased to state:

(a) w hether any new scheme has 
been prepared for promoting sugar
export; and

(b) the nature of the scheme?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a)
and (b). The m atter is under con
sideration.

Dr. Ram Subhag Singh: May I know 
w hether Government w ill enact any 
legislation for helping the export of 
sugar from this country?

Shri A. M. Thomas: It will arise 
only after we have come to a decision 
in the matter. Perhaps, legislation
may also become necessary.

Shri Tyagi: May I know w hether in 
view of the fact th a t there is a  carry
over of 451,000 tons of sugar from the 
previous year the necessity of export 
has arisen? The world prices of sugar 
have come down to £35 per ton and 
our cost f.o.b. in India is £51:18.0- and 
so the loss comes to £18:13 per ton 
f.o.b.; and the total loss comes to 
£76,19,300. May I know how this loss 
will be met if sugar is exported out
side?

Shri A. M. Thomas: The question
has been under our consideration. 
We Invited suggestions from  the Indian 
Sugar Mills Association also. They 
pu t forw ard five suggestions. Now, 
two suggestions pu t forw ard by them 
are  under consideration. One is for 
the form ation of a  Corporation; and 
th e  Corporation w ill have members
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i l l  the sugar factories; and it will be 
allowed to export, the loss to be re 
covered from the factories.

The second suggestion is that each 
sugar factory will be allowed a quota 
and if that fixed quota is not export
ed, some penal assessment will be 
levied on that factory. These schem
es are under consideration.

We also tried whether the State 
Trading Corporation can be utilised 
for export. But the Commerce and 
Industry Ministry has informed us 
that their hands are too full and they 
may not be in a position to under
take the task. We are considering 
the. rjiatter in all its aspects.

Shri Tyagi: Why was n<»t the help 
of the Tariff Commission sought for 
examining the expense ratio of sugar 
production?

The Minister of Food and Agricul
tu re  (Shri A. P. Jain): This question 
relates to the export of sugar and 
not to the cost of production.

Shri Tyagi: To the cost price also.

Shri Yajnik: May I know whether 
one of the suggestions being consider
ed is also the increase in the prices of 
sugar in the country? May I also 
know if the Government are aware 
tha t very serious discontent is being 
expressed all over the country at the 
prospect of a rise in the prices of 
sugar just to increase the export of 
sugar?

Shri A. P. Jain: One of the effects 
of importing sugar might be that the 
internal price of sugar may go up. 
That is also under consideration. 
And, we will balance all the factors— 
advantageous and disadvantag'eous— 
and then come to a decision.

Shri R anfa: Do Government pro
p o se  to caJl in the assistance of the 
Tariff Commission or experts of simi
la r  stature to advise them in regard

to this m atter instead of consulting 
only the Indian Sugar Mills Associa
tion?

Shri A. P. Jain: There is no pro
posal to consult the Tariff Commission. 
In fact, in this matter, the Tariff Com. 
mission does not come into the picture. 
Government will take a dcision on 
merits and on its own responsibility.

Mr. Deputy-Speaker: The Question 
Hour is over.
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